RAJYA SABHA [29 November, 2001]

Section 1 of the Chin Hills Regulation, 1896.
The SC/ST (Prevention of Atrocities) Act, 1989.

In view of the above, through you, Sir, | request the
Government of India to look into the matter and restore the rights of
tribals over land and forests.

Thank you, Sir.
Threat of acquisition of land belonging to a Temple by DDA
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Construction of a New Airport at Surat.
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